
Co-oPBRATivB Farming

•2726. Shri Wodc^ar: Will the Mi
nister of Food and Agriculture be
pleased to refer to the reply given to 
Unstarred Question No. 887 on the 
nth  April, 1956 and state :

(a) the names of States in which 
Co-operative farming centres is in 
vogue during 1955-56 ; and

(b) whether Government will offer 
grants to States which wish to em
bark on this programme now?

The Minirter of Agricultuie (Dr.
P. S. Deshmnkh): (a) A  statement giv
ing the required information is placed 
on die Table of the Lok Sabha. [See 
Appendix XV. annexure No. 19].

’ (b) Yes. Sir.

C atering  on  R a ilw a y s

*2727. Shri B. S. Mnrthy; Will the 
Minister of Railways be pleased to 
refer to reply given to Starred Ques
tion No. 2326 on 18th May. 1956 and 
state :

(a) the number of contracts termi
nated as result of sub-letting in Wes
tern, Northern and Central Railways;

(b) whether any damages have been 
claimed from the contractors and 
vice versa; and

(c) the number of such contracts 
given to the sub-lettees ?

The Minister of Railways and 
Tranmrt (Shri L. B. Shastri): (a) to
(c). The information is being collected 
and will be placed on the Table of 
the Lok Sabha.
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R a ilw a y  E m pl o y e e s

•2729. Shri Kamath: Will the Mi
nister of Railways be pleased to 
state:

(a) whether it is a fact that demons
trations took place in October 1955 on 
the Eastern and South-Eastern Rail
ways, as a result of Government’s re
fusal to grant additional holidays to 
the Head OflBce staff of the two Rail
ways ; and

(b) if so, under what circumstances 
the additional holidays were granted 
by Government ?

The Minister of Railways and 
Transport (Shri L. B. Shastri): (a)
Yes, in connection with demands for 
a continuous spell of Puja holidays 
for 11 days from 21-10-1955 and for 
the grant of a Puja advance.

(b) The General Manager Eastern 
Railway had previously agreed to the 
grant of additional holidays and he 
was permitted to work to the decision 
taken by him and that order was 
made applicable to the South Eastern 
Railway also.

T ra in ing  o f  O v e r sb b r s

*2730. Shri Ram Saran: Will the 
Minister of Labour be pleased to 
state:

(a) whether it is a fact that the 
Ministry of Labour decided more than 
a year ago to revive training facilities 
for overseers at the D.G.R.E. Centres 
but have not been able to start classes 
so fa r;

(b) if so, the reasons therefor; and
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(c) whether in view of a demand of 
a large number of ovwseers for the 
Second Five Year Plan Government 
are considering to expand the train
ing facilities for them at D.G.R.E. 
Centres ? '

The Deputy Minister of Labour 
(Shri Abid AU): (a) and (b). Training 
of overseers was revived in 1955;

(c) Expansion programmes will be 
decided on the basis of the proposals 
which the State Governments may 
formulate.

S t u d y  G r o u p  o n  T r a n spo r t

*2731. Siiri Suiganiia: Will the 
Minister of Tnmiport be pleased to 
state:

(a) whether the report'made by the 
Study Group on Transport appointed 
by the Government of India is under 
the consideration of Government for 
implementation; and

(b) if so, with what results ?

The Minister of Railways and 
Transport (Shri L. B. Shastri): (a) and
<b). A  statement summarising the prin
cipal recommendations of the Study 
Group and indicating the action taken 
on each of them is laid on the Table 
of the House. [See Appendix. XV, 
annexure No. 20].
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W  : ĴTT qftKf»T 
JHf *l>t f ’TT fti :

(^) WT  ̂ ftf
inw sr

#JiTT ««ft t ;

(^ ) ^  ?T, ?ft ^  JTt^ ^  
«n̂  WT f ,

(*T) ’PIT ^  'R’f ^ ^  ^
^   ̂ ?rw  ^  y^nmr

(«r) zrf? fT, ?ft ^  T?: «wr 
pRT w  t  ?

?WT («ft
jffiNt): (*p) 5r«rr (^ ). ^nrr^ 'Pff %
W5TRT WT  ̂ 9’TVR % ’?!¥ ^
^  5! ^  t  I

(»T) 3ft, I

(̂ T) ^'t<T 5T̂  ?(t5m

L ate  R u n n in g  o f  T ra in s  o n  
C en tra l  R ailw a y

*2735. Shri M. D. Joshi: Will the 
Minister of RaUways be pleased to 
state: ‘

(a) whether Government are aware 
of the great unpunctuality prevailing 
in local trains running on the Central 
Railway in Bombay;

(b) if so, the reasons therefor; and

(c) when strict regularity and punc
tuality of local trains will be enforc
ed ?

The Minister of Railways and 
Transport (Shri L. B. Shastri): (a) to
(c). A  statement is laid on the Table 
of House. [See Appendix XV, an
nexure No. 21].




